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This matter has appeared today on the submission of 

Mr. Pbkherjee Id,, Counsel for the applicant, for extension 

of the Interim Order. Mr- Mukherjee submits that on earlier 

date when the matter had appeared the relevant record s 
were 

not available and, that is why, the matter has' been listed 

today, Mr. Mukherjee prays for extension of the , inter i m,orH-r 

,assed on 14.11.969 which hgs. 'been continued from time to' time. 

The Interim Order is, therefore, extended till the 

lext date fixed for admission hearing. 0 

Matteur-is adjourned to2Z.—I,-1.998. Pla c~ y a oth the arti 	

at te —M Wa era C11', 11 I E MMB Ef, 	 ME MBER (A) 


